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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.05.2022 (WEDNESDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member 

(Technical) and Hon’ble Mr. Barun Mitra, Member (Technical) 
   

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.       Comp. App. (AT) 

No. 72 of 2022 

 

Nidhesh Swami 

Vs. 

Vineet Kumar Tiwari & Ors. 

 

Sumit Kr. Shukla Geet Ahuja 

2.  Comp. App. (AT) 

No. 76 of 2022 

 

Smt. Amarjeet Kaur & Anr. 

Vs. 

Dee Tee Electronics India Pvt. Ltd. & 

Ors. 

 

H.K. Chaturvedi  

3.  Comp. App. (AT) 

No. 78 of 2022 

 

Amit Jain 

Vs. 

Aspcube Growth Pvt. Ltd. & Ors. 

 

Rakesh Kumar  

 

  For Hearing 

4.       Comp. App. (AT) 

(Ins) No. 873 of 

2021 

 

Rolta Defence Technology Systems Pvt. 

Ltd. 

Vs. 

Jayesh Anant Bhusane  
 

With 

Mahesh Agarwal  Udaya Sankar 

5.  Comp. App. (AT) 

(Ins) No. 874 of 

2021 

 

Rolta Bi & Big Data Analytics Pvt. Ltd. 

Vs. 

Rajesh Madhukar Sawant  
 

With 

Mahesh Agarwal  Udaya Sankar 

6.  Comp. App. (AT) 

(Ins) No. 875 of 

2021 

 

Rolta India Ltd. 

Vs. 

Vipin Dayaram Yadav  

 

Mahesh Agarwal  Udaya Sankar 

7.  Comp. App. (AT) 

No. 139 of 2021 

 

Hanuman Sharma 

Vs. 

Span Excursions Pvt. Ltd. 

 

Abhinav Bhatia Barun Kr. Sinha-R2 

  

  For Directions - to Settle Date 

8.  I.A. No. 1111 of 

2020 in Comp. 

App (AT) No. 36, 

43-47 of 2016 

Sonia Khosla 

Vs. 

Sameer Kudsia & Ors. 

 

Deepak Khosla Anand M. Mishra 
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9.  Comp. App (AT) 

(Ins) No. 1359 of 

2019  
 
 

 

Abhishek Soin 

Vs. 

State Bank of India & Ors 

 

Rohit Suri Sangeeta Singh-R1 

Abhishek Anand-RP 

10.  Comp. App. (AT) 

(Ins) No. 834 of 

2020 
 

Orchid Tower Owners Association 

Vs. 

Martin Burn Constructions Ltd. 

 

Sunil Goyal Shatadru 

Chakraborty 

11.  Comp. App. (AT) 

No. 351 of 2018 

 

 

Rabindra Nath Ghosh & Ors. 

Vs. 

Jaytarama Cold Storage Pvt. Ltd. & Ors. 

 

Soumya Dutta Jishnu 

Chaudhury 

Arjun Aggarwal 

12.  Comp. App. (AT) 

No. 79 of 2021 & 

I.A. No.1381 of 

2021 
 

Prakash Singh Negi 

Vs. 

Vishal Sharma & Ors. 

 
 

Mayank Wadhwa Vishal Sharma 

Aditya Dewan 

Satendra K Rai 

Saikat Sarkar-R1 

13.  Comp. App. (AT) 

No. 125 of 2021 

Vivid Solutions Pvt. Ltd. & Ors. 

Vs. 

Mukesh Jain & Ors. 

 

Anand Dilip Landge  Vinit Trehan  

Vimal Kriti Singh 

Siddhartha-R1, 2 & 

3 

14.  Contempt Case 

(AT) No. 07 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1016 of 2019 
 

Tata Motors Finance Ltd. 

Vs. 

Vishal Gupta & Ors. 

Rajiv Malik 

Amarjit Singh Bedi 

Akshay Ringe 

Nitish Ojha 

 

 

 

02:00 PM 

(After rising of Chairperson Court) 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical)   

  For Orders 

15.  I.A. No. 1425 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 1061 of 2021 

 

IIRF India Realty XII Ltd. & Anr. 

Vs. 

Srigopal Choudhary 

RP of Shree Ram Urban Infrastructure 

Ltd. & Ors. 

 

 

Samir Malik Ashish Choudhury 

Akash Tandon-R1 

Aman Gandhi 

Nikhil Apte 

Ridhima Sharma-R4 

Ravi P. Ganti-

R12,13, 25 & 29 

16.  I.A. No. 1426 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 1063 of 2021 

 

IIRF India Realty XII Ltd. & Anr. 

Vs. 

Srigopal Choudhary  

RP of Shree Ram Urban Infrastructure 

Ld. & Ors. 

 

Samir Malik Ashish Choudhury 

Akash Tandon-R1 

Nikhil Apte 

Ridhima Sharma-R4 

Ravi P. Ganti-

R12,13, 25 & 29 
 

  For Hearing 

17.  Comp. App. (AT) 

(Ins) No. 1130 of 

2020 
 

(PH) 
 

Kotak Mahindra Bank Ltd. 

Vs. 

Liquidator (P.S. Ajit Singh and Co. 

Automotives Pvt. Ltd.) 

 

Rajiv R. Raj  Vishakha Gupta 

GS Pandey 

Rohit Sehgal 
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  For Directions - to Settle Date 

18.  Comp. App. (AT) 

(Ins) No. 860 of 

2021 
 

(PH) 

Dilip Ramchandra Mohite  

Vs.  

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

 

Anuj Tiwari Somit Singh Smiti 

Tewari Ankita 

SinghaniaR1 

19.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313 

of 2019, 1067 of 

2020 
 

(PH) 
 

Mahendra G. Wadhwani  

Vs.  

Reed Relays & Electronics India Ltd. & 

Ors. 

 

 

Vipul Ganda Delep Goswami-R1 

Abhishek Baid 

Pradip Das-R2 

Pawan Jabakh 

 

 

 
 

 

  Copy to: - 

                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  

2. Website: www.nclat.nic.in                                                            Registrar       

http://www.nclat.nic.in/

